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.0 R D E R 

B.P.Singh,A.M. 	. 	, 

Ld. counsel for the applicants in MA 298/2002and 

'MA 299/2002 is not present today even on the second call. From 

the perusal of the file it is clear that, the Id. counsel for the 

applicants was not present on the last threeoccassions namely 

5.7.02, 20.9.02 and 13.12.02. Thus it is clear that the applicant 

are not interested in pursuing the matter. 

2. 	' 	Both the MA5 are dismissed for default. 
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